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(1873) 07 CAL CK 0004
Calcutta High Court

Case No: None

S.M. Golaupmonee
APPELLANT
Dossee
Vs
S.M. Prosonomoye

RESPONDENT
Dossee

Date of Decision: July 14, 1873

Judgement

Macpherson, J.
Said that he thought that on the authorities in England a suit on behalf of a pauper by a
next friend who was also a pauper could be brought.
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